
Sl. 
No.

Name and Designation of the Officer Civil Criminal Total

1
Sri Ashutosh Pandey,
District and Sessions Judge, Agartala

908 495 1403

2
Sri Surya Deo Singh, 
Addl.District & Sessions Judge, Agartala, (Court No.2) 

814 610 1424

3
Sri Sunil Kumar Singh, 
Addl.District & Sessions Judge,(Court No. 3),Agartala (EXCL. POCSO)

62 233 295

4
Sri Dharmendu Das,                                                                                                                   
Addl.District & Sessions Judge, (Court No. 4), Agartala

619 603 1222

5
Sri Purandar Prasad Paul,                                                                                        
Addl.District & Sessions Judge, (Court No. 5), Agartala (FTSC)

414 347 761

6
Smt. Sharmistha Mukherjee, 
Special Judge (CBI) Court, Agartala.

0 40 40

7
Sri Hrishikesh Chakrabarti,                                                                                                                
Judge, Family Court, Agartala 577 445 1022

8
Sri Uttam Hrishi Das,
Addl.Judge, Family Court, Agartala. 486 391 877

9
Sri Subhadeep Saha,                                                                                              
Civil Judge (Senior Division), (Court No.1), Agartala 699 0 699

10
Sri Satyajit Das,                                                                                          
Civil Judge (Senior Division), (Court No.2), Agartala 914 0 914

11
Sri Saikat Das,                                                                                                                
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 313 1390 1703

12
Smti. Yashvi Taneja,                                                                                        
Addl.Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 155 1674 1829

13
Sri Piyush Priyadershi,
Civil Judge (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala 224 1118 1342

14
Smt. Debjani Majumder,  
Civil Judge (Jr.Div.)-cum-JM., First Class, (Court No.2), Agartala. 145 761 906

15
Sri Abhijit Adhikari,                                                                                                      
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 1), Agartala 42 1578 1620

16
Smt. Swastika Das,                                                                                                                                 
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Agartala 23 675 698

17
Smt. Lisa Debbarma,
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 3), Agartala 40 541 581

18
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala (vacant)
charge remains with Sri Abhijit Adhikari, JM, First Class-cum-Cvil Judge, 
(Jr.Div), Court No.1, Agartala

25 958 983

19
Md. Farhad Islam,                                                                                                                         
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala (FTC) 42 674 716

20
JM., First Class-cum-Civil Judge(Jr. Div), (Court No.6), Agartala (FTC) 
(Vacant), Charge remains with Smt. Swastika Das, JM, First Class-cum-CJ (Jr. 
Div.),Court No.2, Agartala

34 747 781

21
Sri Bikash Debbarma,
SDJM-cum-Civil Judge (Jr.Division), Mohanpur, West Tripura 16 455 471

22
Smti. Baishali Chowdhury
Civil Judge (Jr.Division)-cum-JM, First Class, Mohanpur, West Tripura 47 325 372

6599 14060 20659

SI. No. Name of the Station Civil Criminal Total
1 Agartala 5473 12444 17917
2 Mohanpur 63 780 843

5536 13224 18760
2 Family Court, Agartala 577 445 1022
3 Addl. Judge, Family Court, Agartala 486 391 877

1063 836 1899

6599 14060 20659
Total

Grand Total

West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026

Total

Station-wise pendency of Cases as on 31.03.2026

Total



SI. 
No.

Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ravi Dahiya,
District and Sessions Judge, Udaipur 291 251 542

2
Sri Sumit Debnath,                                                                                  
Addl. District and Sessions Judge, Udaipur

173 201 374

3
Sri Debashis Kar,                                                                                                         
Judge, Family Court, Udaipur 169 191 360

4
Sri Sarbajeet Choudhury                                                                                                                             
Civil Judge (Senior Division), Udaipur 350 0 350

5
Smt. Chhandita Debnath,                                                                                                
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Udaipur 114 384 498

6
Sri Samuel Molsom
Civil Judge(Jr. Div)-cum- JM., First Class, Udaipur 30 483 513

7
Sri Kaushik Bhattacharjee,
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur 8 351 359

8
Smt Mohona Deb,                                                                                                                                                       
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2),  Udaipur

10 374 384

9
Sri Ayan Chowdhury,                                                                                                        
SDJM-cum-Civil Judge (Jr. Div), Amarpur

8 331 339

10
Smt. Debanjana Bhattacharjee,                                                                                                           
Civil Judge (Jr. Div) -cum-JM., First Class, Amarpur 

2 286 288

1155 2852 4007

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 976 2044 3020

2 Amarpur 10 617 627

986 2661 3647
3 Family Court, Udaipur 169 191 360

1155 2852 4007

Station-wise pendency of Cases as on 31.03.2026

Total

Grand Total

Gomati District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026

Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Gobinda Das,
District & Sessions Judge, Belonia

148 106 254

2
Sri Motom Debbarma, 
Addl.District & Sessions Judge, Belonia                                                                                                                                

122 92 214

3
Sri Anshuman Chowdhury
Judge, Family Court, Belonia

235 95 330

4
Sri Rahul Roy,                                                                                                             
Civil Judge (Senior Division), Belonia

113 0 113

5
Sri Dulal Kanti Sukla Das,                                                                                                                      
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Belonia

72 1903 1975

6
Sri Aritra Das,                                                                                                         
Civil Judge (Jr. Div)-cum-JM., First Class, Belonia 

146 1565 1711

7
Smt. Chirasmita Chakraborty,                                                                                            
JM., First Class-cum-Civil Judge (Jr. Div), Belonia

32 879 911

8
Sri Ashit Debnath
Addl.District & Sessions Judge, Sabroom 

129 69 198

9
Sri NR Rakesh Das, 
SDJM-cum-Civil Judge (Jr. Div), Sabroom

12 689 701

10
Smt. Rupasree Deb,                                                                                                       
Civil Judge (Jr. Div)-cum-JM., First  Class, Sabroom 

56 442 498

1065 5840 6905

SI. No. Name of the Station Civil Criminal Total

1 Belonia 633 4545 5178

2 Sabroom 197 1200 1397

830 5745 6575
3 Family Court, Belonia 235 95 330

1065 5840 6905

Total
Station-wise pendency of Cases as on 31.03.2026

 Total

 Grand Total

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sudipta Choudhury,                                                                                                       
District and Sessions Judge, Kailashahar

141 214 355

2
Sri Amrendra Kumar Singh,                                                                                         
Additional District and Sessions Judge, Kailashahar (FTSC)

37 46 83

3
Sri Yoginder Pal,                                                                                                                                       
Judge, Family Court, Kailashahar                                                                                                          

188 417 605

4
Smt. Ishika Dan,                                                                                                  
Civil Judge (Senior Division), Kailashahar

367 0 367

5
Smt. Jumili Debbarma,                                                                                                                                          
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Kailashahar

107 252 359

6
Smt. Ranjabati Roy,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Kailashahar

182 754 936

7
Smt. Susmita Das,                                                                                                                                                                
JM., First Class-cum-Civil Judge (Jr. Div),  (Court No.1), Kailashahar

60 651 711

8
Sri Biswatosh Dhar
JM., First Class-cum-Civil Judge (Jr. Div.), (Court No.2), Kailashahar  

67 698 765

1149 3032 4181

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 961 2615 3576

961 2615 3576

2 Family Court , Kailashahar 188 417 605

1149 3032 4181

Court- wise pendency of Cases as on 31.03.2026

Total

Station-wise pendency of Cases as on 31.03.2026

Total

Grand Total

Unakoti  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
District and Sessions Judge, Dharmanagar (vacant)
Charge remains with Sri Prakash Kumar, Judge, Family Court, 
Dharmanagar, North Tripura

310 322 632

2
Sri Mridul Chakraborty,                                                                                                                                                                      
Additional District & Sessions Judge, Dharmanagar                                                                                          215 301 516

3
Sri Prakash Kumar,
Judge, Family Court, Dharmanagar 157 121 278

4
Sri  Ramayangshu Shekhar Bhattacharya                                                                                                                  
Civil Judge (Senior Division), Dharmanagar 288 0 288

5
Smti. Debleena Kilikdar                                                                                                                     
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.), Dharmanagar

154 473 627

6
Smt. Aparajita Singha,                                                                                                       
Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 

233 589 822

7
Sri Abhijit Deb                                                                                           
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar

84 498 582

8
Ali Haydar Khan 
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 

2 159 161

9
Sri Sumir Bag,                                                                                                                                                
Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  

7 165 172

1450 2628 4078

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1284 2183 3467

2 Kanchanpur 9 324 333

1293 2507 3800
3 Family Court, Dharmanagar 157 121 278

1450 2628 4078

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026

Total
Station-wise pendency of Cases as on 31.03.2026

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Sanjoy Bhattacharjee,                                                                                               
District & Sessions Judge, Sonamura 

209 619 828

2
Sri Arindam Paul,
Judge, Family Court, Sonamura 

57 69 126

3
Smti. Hena Begam
Civil Judge (Senior Division), Sonamura

199 0 199

4
Smti. Tanusree Debnath,                                                                                               
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Sonamura

73 685 758

5
Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura (vacant) 
Charge of the Court may remains with Smti. Reena Debbarma, 
JMFC-cum- CJ(Jr.Div), Sonamura, West Tripura

29 305 334

6
Smt. Reena Debbarma,                                                                                                                      
JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   

25 655 680

7
Sri Subhra Nath,                                                                                  
Additional District & Sessions Judge, Bishalgarh 

257 327 584

8
Sri Gaurav Kumar Shahi,                                                                                       
SDJM-cum-Civil Judge (Jr. Div), Bishalgarh

29 865 894

9
Smt. Papri Debbarma,
Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh

87 1191 1278

965 4716 5681

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 535 2264 2799

2 Bishalgarh 373 2383 2756

908 4647 5555
3 Family Court , Sonamura 57 69 126

965 4716 5681

Total

Grand Total

Sepahijala  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026

Total

Station-wise pendency of Cases as on 31.03.2026



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Veda Pratim Debbarma,                                                                                                                     
District and Sessions Judge, Khowai,                                                                                                  

112 213 325

2
Sri Manabendra Debbarma,                                                                                                      
Addl.District & Sessions Judge, Khowai

83 207 290

3
Sri Ramdas Chottopadhayay, 
Judge, Family Court, Khowai 

56 51 107

4
Sri Ramanuj Bhattacharjee,                                                                                                           
Civil Judge (Senior Division), Khowai

175 0 175

5
Smt. Mitra Das,                                                                                        
Chief Judicial Magistrate-cum-Civil Judge (Sr.Div), Khowai

49 1232 1281

6
Smt. Madhumita Pal,                                                                                                                                
Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 

30 956 986

7
Smt. Purabi Jamatia,                                                                                                
JM., First Class-cum-Civil Judge (Jr. Div), Khowai

24 829 853

529 3488 4017

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 473 3437 3910

473 3437 3910
2 Judge, Family Court, Khowai 56 51 107

529 3488 4017

Station-wise pendency of Cases as on 31.03.2026

Total

Grand Total

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026

Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Dhiman Debbarma,                                                                                      
District and Sessions Judge,  Ambassa 

68 117 185

2
Sri Tapan Debbarma                                                                                               
Additional District and Sessions Judge,  Ambassa 

41 120 161

3
Judge, Family Court, Ambassa (Vacant), Charge remains with 
Sri Dhiman Debbarma, District Judge, Dhalai District, Ambassa

31 20 51

4
Sri Sushanta Debbarma,                                                                                                                 
Civil Judge (Senior Division), Ambassa

81 0 81

5
Sri Divya Prakash Mishra,                                                                                                                       
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Ambassa

36 263 299

6
Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa (Vacant)
Charge remains with Sri Divya Prakash Mishra

8 246 254

7
Sri Soumyo Bikash Das                                                                                               
Additional District & Sessions Judge, Kamalpur 101 96 197

8
Smt. Madhumita Biswas,                                                                                                              
SDJM-cum-Civil Judge (Jr. Div) Kamalpur 21 826 847

9
Sri Jogodottam Chatterjee,
Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur                                     73 468 541

10
Sri Avinash Jamatia,                                                                                                  
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley 17 369 386

11
Sri Amlan Mukherjee,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley 14 420 434

12
Sri Thomas Lalditsaka Darlong,                                                                                                                 
SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa 0 93 93

13
Sri Sushobhan Das,                                                                                                                  
Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa 4 126 130

495 3164 3659

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 234 746 980

2 Kamalpur 195 1390 1585

3 Longtharai Valley 31 789 820

4 Gonda Twisa 4 219 223

464 3144 3608
5 Family Court, Ambassa 31 20 51

495 3164 3659

Total
Station-wise pendency of Cases as on 31.03.2026

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2026

Court- wise pendency of Cases as on 31.03.2026



Sl. 
No.

Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 6599 14060 20659

2 Gomati District, Udaipur 1155 2852 4007

3 South Tripura  District, Belonia 1065 5840 6905

4 Unakoti Judicial District, Kailashahar 1149 3032 4181

5 North Tripura  District, Dharmanagar 1450 2628 4078

6 Sepahijala District, Sonamura 965 4716 5681

7 Khowai  District, Khowai 529 3488 4017

8 Dhalai  District, Ambassa 495 3164 3659

13407 39780 53187

District-wise pendency of Civil and Criminal Cases as on 31.03.2026

Total


